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=% TRERHT S TSHE AT

7% faeel, 12 9, 2026

FT.3M. 2417 (37).— Fea 1T ALHL, TEIT TTHNT ATATHTT 1956 (1956 FT 48) (o zod
THE THT 3 ATTHAH gl AT 8) T 1T 3F sl IT-GTT (1) T T&T ARAT T TIN Fd g0, Tg
TETLTT B AT % TATY [ AZETY 5T & Atae orer # NH63 I&T TaaahiaT Tt HTATaTE TN
T 3T ATTHYT HIeT QAT TLIT FIeT aa (6.9, 248.538 § .71, 269.894 T & J-gve & HATT
(ATET FIOT/TE oMY Aigd 2-AA/4-AF FT FATAT A1), ALEA, TaweT 3T TATAT o ATH TATSTT F o0
g i sruferd g e |ierd auia = sqg=t § oo w17 2, UEt | #7 oS 3 & SO e i
T AT 2 |

Fre ot AT, ST 3 9 § Baas §, ST ATGHIH7 6T o1=7 37 H 3T-a17 (1) F T q@arh
TSI o TorT UHT I 3 ST 92 TSI § TH ATSEEAT & TR il a0 & e & & fiae st
AT TR T THAT |

UET Tesh ATl T WIS, 7iq SUTa AR e ooy spaarae srferahry, ferefreft #r
o &7 # weqa it STUAT i IHH I AT ATIRAT FhT SATUI 37T Fead AT, Srafiehal &
RTT &9 | 3T et fafers T9rae g § ST &7 STa8e 39T S UHT Safal S g9ars & TErq adr
Ut 3T = T % TATq, TS Al of, o8 qer nfwry swasas a8y, aaer g0 1 av srait

AT T I AT STATATA h T FhIT |

3382 GI/2026 (1)
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I SAferfeaw it &meT 3 it IT-4TRT (2) F 7f werw wrfersTe grer oAt A e oft sraer sifaw

T |

TH ATAGAAT 6 AT AT ATAT A 6 L@ AL AT A1 FLH TTIEHEN % I FATAT | 3T
& oY 39et RRaas =feat g Adreror foha ST aaar 2 |

ATLAT

AZTE T & ATae St § NH63 ST TaashIeT AT HHCHATATE TSR S ST ATHIT BT
GTATT EIat el aa f.H1. 248.538 & f.71.269.894 (=Fi=uw/ies shieex Afga 2-A+/4-A =T
AT ATT=) & oI ST it ST ATt AT AR SrIaT §X=AT afga S T €@ ier faewor |

TS FT ATH: AGTAY oo &1 T AR

ahﬁ?ﬁ ER MRS A FT IR || gRFT v | 5 @ aewa G kIR ERT

e (SIRIREETE) (FFIX)

1 2 3 4 5 6

ATAH T A1 forAvett
T T ATH: TS
1 364 IGELl LU IETES 0.07 (F%F77) 0.07
2 365 GRGRAS g_amﬂ 0.08 (FFa7) 0.08
3 466 [REI LUIETE RS 0.06 (FFa7) 0.06
4 467 IGEl Tﬂﬂm'{ 0.05 (ZFT7) 0.05
5 468 REL LUIETa RS 0.06 (FF47) 0.06
6 469 [REI LUIETE RS 0.05 (FFa7) 0.05
7 471 REL LUIETE RS 0.09 (FF2a7) 0.09
8 484 EEL DT RS 0.1 (gFaX) 0.1
9 485 BEL LU IET Y 0.12 (F%FAT) 0.12
10 Gavthan GECAEA] ng 0.18 (3937 ) 0.18
T T AT o o=y
11 175 REL LUIETE RS 0.03 (%247 0.03
12 179 [GEll LU IET Y 0.03 (F%aT) 0.03
13 183 [GEl Tt 0.04 (ZFTT) 0.04
Tie T AT FEqDT
14 15 [GEll O ET Y 0.03 (3T ) 0.03
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15 16 IGEil LD ETa 0.03 (BFT7) 0.03
16 17 BEil L IETa RS 0.06 (FFA¥) 0.06
17 175 BEL LIRS 0.09 (FFAT ) 0.09
18 18 BEil THfeheaT 0.03 (FFAT) 0.03
19 184 BEil LD IETa Y 0.03 (FFAT) 0.03
20 224 IGEil LU ET Y 0.03 (F%aT) 0.03
21 225 BEil L IETa RS 0.03 (FFAT) 0.03
22 226 IGELl O IET Y 0.06 (F%a7 ) 0.06
23 231 EL Y 0.04 (Z%47) 0.04
24 4 IGEl T 0.02 (gFaT) 0.02
25 5 REil L IETa S 0.03 (FFAT) 0.03
26 Road AT gm_{ 0.02 (FFAT ) 0.02
WUEKEIK I HCLUIC
27 110 IGEl Tt 0.02 (F%aT) 0.02
28 112 EL TfieY 0.01 (F%a7) 0.01
29 188 EEL DT RS 0.09 (F%a7) 0.09
30 189 REil L IETa 0.02 (FFAT ) 0.02
Total 1.6

[T. T RW/NH-1201 4/90/2024-MAH/Zone-I1V/3A]
g srHaET, e

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION

New Delhi, the 12th May, 2026

S.0. 2417(E).—In exercise of powers conferred by sub-section (1) of section 3A of the National Highways
Act, 1956 (48 of 1956) (hereinafter referred to as the said Act), the Central Government, after being satisfied that for
the public purpose, the land, the brief description of which is given in the Schedule below, is required for building
(widening/two lane with paved shoulder/four laning etc.,), maintenance, management and operation of NH63 Udgir
Ravankola Raavi Mukramabad Degloor & Aadampur phata to sagroli fata in the stretch of land from Km. 248.538 to
Km. 269.894 (Sub Divisional Magistrate Office, Tahil office Building, 1st floor,Bodhan Road,Biloli) in the district of
NANDED in the state of MAHARASHTRA, hereby declares its intention to acquire such land.

Any person interested in the said land may, within twenty-one days from the date of publication of this
notification in the Official Gazette, object to the use of such land for the aforesaid purpose under sub-section(1) of
section 3C of the said Act.

Every such objection shall be made to the Competent Authority, namely, SDO & LA Officer, Biloli in writing
and shall set out the grounds thereof and the Competent Authority shall give the objector an opportunity of being heard,
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either in person or by a legal practitioner, and may, after hearing all such objections and after making such further
enquiry, if any, as the Competent Authority thinks necessary, by order, either allow or disallow the objections.

Any order made by the Competent Authority under sub-section (2) of section 3C of the said Act shall be final.

The land plans and other details of the land to be acquired under their notification are available and can be
inspected by the interested person at the aforesaid office of the Competent Authority.

SCHEDULE

Brief Description of the land to be acquired with or without structures falling NH63 Udgir Ravankola Raavi
Mukramabad Degloor & Aadampur phata to sagroli fata in the stretch of land from Km. 248.538 to Km.
269.894 (Sub Divisional Magistrate Office, Tahil office Building, 1st floor,Bodhan Road,

Biloli) in the district of NANDED in the state of MAHARASHTRA.

State: MAHARASHTRA |IDistrict: NANDED |
SI. No. (|Survey/Plot Number|| Type of Land Nature of Area Area
Land (in Local Unit) (in Hectares)

Lt | 2 L s L 4 | 5 [ 6 |
[Taluk: Biloli |
|Village: Sagroli |
|1 “364 ||Private ||Agriculture || 0.07 (Hectare )“ 0.07|
2 365 Government I:g?icul ture 0.08 (Hectare ) 0.08
|3 ||466 ||Private ||Agriculture || 0.06 (Hectare )” 0.06|
4 467 Private I:;?icul e 0.05 (Hectare ) 0.05
|5 ||468 ||Private ||Agriculture || 0.06 (Hectare )” 0.06|
|6 ”469 ||Private ||Agriculture || 0.05 (Hectare )“ 0.05|
|7 ”471 ||Private ||Agriculture || 0.09 (Hectare )“ 0.09|
|8 ||484 ||Private ||Agriculture || 0.1 (Hectare )” 0.1|
lo |l485 ||Private lAgriculture || 0.12 (Hectare )| 0.12]
10 Gavthan Government i;licul ture 0.18 (Hectare ) 0.18
|Village: Hipparga Thadi |
|1 1 ” 175 ||Private ||Agriculture || 0.03 (Hectare )“ 0.03|
|12 ” 179 ||Private ||Agriculture || 0.03 (Hectare )” 0.03|
13 183 ||Private lAgriculture || 0.04 (Hectare )| 0.04]
|Village: Kesrali |
|14 ||15 ||Private ||Agriculmre || 0.03 (Hectare )” 0.03|
|15 ||16 ||Private ||Agriculture || 0.03 (Hectare )” 0.03|
|16 “17 ||Private ||Agriculmre || 0.06 (Hectare )“ 0.06|
|17 ||l75 ||Private ||Agriculmre || 0.09 (Hectare )” 0.09|
|18 ||1 8 ||Private ||Agriculture || 0.03 (Hectare )” 0.03|
|19 “184 ||Private ||Agriculmre || 0.03 (Hectare )“ 0.03|
|20 ||224 ||Private ||Agriculmre || 0.03 (Hectare )” 0.03|
|21 ||225 ||Private ||Agriculture || 0.03 (Hectare )” 0.03|
|22 “226 ||Private ||Agriculmre || 0.06 (Hectare )“ 0.06|
23 1231 ||Private lAgriculture || 0.04 (Hectare )|| 0.04]
124 |4 ||Private llAgriculture || 0.02 (Hectare )|| 0.02]
|25 ||5 ||Private ||Agriculture || 0.03 (Hectare )|| 0.03|
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26 Road Government i;licul tute 0.02 (Hectare ) 0.02
|Village: Khatgaon |
|27 ||l 10 ||Private ||Agriculture || 0.02 (Hectare )|| 0.02|
|28 ||1 12 ||Private “Agriculture || 0.01 (Hectare )|| 0.01|
|29 ||188 ||Private ||Agriculture || 0.09 (Hectare )|| 0.09|
|3O ||189 ||Private ||Agriculture || 0.02 (Hectare )” 0.02|
| Total|| 1.6|

[F. No. RW/NH-12014/90/2024-MAH/Zone-IV/3A]
SHAIKH AMINKHAN, Director
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